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Examinations for Assistants and 
Stenographers Grades

974. SHRIRAJNAT11SONKAR SHAS- 
TRI: Will the PRIME MINISTER be pleased 
to state:

(a) whether U.P.S.C. was oonductlr)g 
the examlnationsforrecrultmentto the grades 
of Assistants and Stenographers;

(b) if so, reasons for these examinatnns 
now being conducted by the Staff Selectbn 
Commission;

(c) whether flie U.P.S.C. used to send 
the results of the examinations to all the 
candidates;

(d) if so, the reasons for the SSC not 
despatching the results to the candidates;

(e) whether inordinate delay is taking 
place in the announcing the results by the

and next examinations are t»ing held 
without declaring the result of the previous 
examinations;

(f) K so, the reasons therefor;

(a) the steps taken to sxf^fts the 
dedaratton of the results and by whan the 
lesul of derks/AssistantVAwfitors/ Grade 
examinatton will be declared?

THE MWISTER OF STATE IN THE 
MMISTRY OF PERSONNEL, PUBLIC 
QRCVANCES AND PENSIONS (SHRIMATI 
MAR6ARETALVA): (a) Yes, Sir.

This has been done to enable the 
Union PubSc Service Commisskm to con- 
oentrate on recruitment to higher level civR 
p o ^ . Afso Staff Selectnn Commisskin had 
acquired suffidsnt expertise to conduct 
•xamlnalionsfbrthesepostsasllwasmaking 
racruitment against posts of equivalent 
grades.

(c) Yes. Sir.

(d) SSCdonotfnd HfeasiUelo intimate 
marks to each candWates in view of the very 
large number of candkiates appearing in the 
vaAMis examlnattons hsM by the ^ C . In 
fact, exoept UPSC, other examkting bodies 
He* Raihvsqr RecruKment Board and Bank­
ing SenHce Recruitment Board do not foHow 
lhis|)nirtice.

(•) No, Sir. On^ in the case of Cisrks

Grade Examinatton 1990, the final result 
could not be announced before 1991 Exami­
natton because CGE-90, had to be post­
poned from October 1990 to February 1991 
due to law and order problem all over the 
country.

(f) Does not arise.

te) The results of the Divistonal Ac- 
countants/AuditorsAJDCs examinatton, 1990 
heU on 3rd March, 1991, is likely to be 
declared by the end of November, 1991. The 
final result of the Clerks Grade Examinatton 
1990 and the Asstetants Grade Examina- 
tnn, 1989, heM on 3rd Febnjary 1991 and 
7thApril, 1991, respectively are expected by 
31st Decemt>er, 1991.

AllotmenI of Government Aceontoda- 
tkNi to Private Organlsattons

975. SHRI SYED SHAHABUDDIN: WiH 
the Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) the names and addresses of private 
oiganisattons, institutions and societies, 
registered or otherwise, which have been 
aOottad Government accommodatton in the 
Unton Terrfhwy of Delhi between January 1, 
198910 Mareh31.1991;

(b) the names and addresses of such 
bodim whose earlier aitotment has been 
canceHed during this period;

(c)thepai^larsof oiganisattons whose 
appBcaflons for aitotment were received 
during 1989-91 and were rejected; and

(d) the names of those whose cases are 
sdll under oonsUerotton?

THE MW ISn^ OF STATE iN THE 
MINISTRV OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) Details are 
given to the attached Statement-1.

Details are given in the attached ■ 
Statement-il.

tcv) and (d). InfcMmatton can not be 
furnished as no such statlstks are main­
tained.
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